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Present 	.Hon'ble 1r,Justicc G.L.Gupta, Vjce...Chairnian 

Hon'ble NIr,B.P.SLngh, .AdrnLnstratI.veMecnber 

VINOD BEH4RI PANDEY 

1 	 Is 

UNION o.INDIl & ORS. 

For the applicant 	None 

For the respondents; Mr e P.Chatterjee, counsel 	 • 

ow 

None appears for the applicant even in the second 

call. Mr.P.Chatterjee, id, cDunsel appears for the respondents. 

Both, the MAs.. ar a dismissed for default. No order as to costs, 
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